
Covernment of Jammu and Kashmir
Home Department

('i|il Sccrclariat. Janlmu/Srillugitr

s,i.ug.,,T;ii 1;11 tne z02o

i;?-)-S,"?^_",;l: .I,.r:ir.- of rhe powers conferred under section tB (8) ofbnara'ya Nag.k suraksha sanhita 2023. the Govemment of Jammu una rurrrrl,hereby appoinr Sh. S. Bhuoinder Singh rn.ta. :oini nireclor of prosecution) asSpecial Public prosecuror tri assisr tr,.:stonJing cnrnr.t' u"rt.. the Hon,ble Highcourt ol'Punjab and Fla.,'ana in c.nnccri.n 
"iir,, 

tn. ,ui-1uai.. u.ir 
"ppii.rlinir".jfiled bv accused Shubham Sangra in case cRR Nu.iisiTioz: tirled ,subharn 

SangraVs Srate of J&K,'arising our oiFtR tlo.I0/zof s oipt Hi*nugur.
. . The appointment or arbresaid Speciar pubric prosecuror wilr besubject to terms and conditions to be settred ny the Home'oepartnlent in consurtationwith ICP. Crime. with the approval of Compeient autt nrity.

By order of the Government of .lemmu and Kashmir.
sd/-

pri nc i par r.",::},Tff i[:tlT*,ili
No.HOMI-OWP/57/2022(CC|5}6O7) 

Dated 25,06.2026
Copy to the :

Director Ceneral of police .l&K.
Principal .sccretary to thc Hon'ble Lieutenant Gorernor..l&K.
Director Ceneral ol prosecution. .l&K.
Additional Director Cencral of police. CID. .t&K.
Conrmissioner/Secretary to the Governn.lent. General Administration
Department.

6. Commissioner/Secretary.
Aflairs.

Departtnent of I-au. Justice and parliamentan,
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7. Inspector Ceneral ol'police. Crinre. J&K.
8. Director. Archives. Archaeology & Museums. J&K.9. Concemed Advocate.
10. Private Secretary to the Chiefsecretary, J&K.ll. Private Secretary to the principal Secretary ro the Covernment. Home

Department.
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(llouf lll one),1
lJnder Secretar)- to the Gover.mrrenr


